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Regd. Office:-

Fth Floor, Antriksh Bhavan, 22, K G Marg, New Delhi-110001.
Phones:- 011-23357171, 23357172, 23705414, Website: www.pnbhousing.com
_ P, Delhi Branch :-PNS Housing Finance Limited, 8th Hoor DCM Building 16, Barakhamba Road, G P
Financa Limited Mew Delvi = 110001, Koida Branch :=Ground Floor, D=2, Sector - 3, Nodda (U.P) = 201301
Meerut Branch :-Ist Fir, Pinacle Tower, Vaishali Comer, Garh Road, Meerut-250004, (U F}.Haldwani Branch :- Khet Mo 317, 1=t Fir,
Thandi Sadak. Dpposite H.P Petrod Pump, Near Krishna Hospital, Nainital Road, Haldwani-263139, Utarakhand Lucknow Braneh ;-
Cybar haights 3rd floor, vibhuti khand, gomati nagar, lucknow-226010.Jalandhar Branch :-Ltd. SCO-44, Ist Fir, PUDA Complex,
Jalandhar-144001 Punjab. Bhiwadi Branch -A-10,151 Fr, Bragat Singh Coloay, Alwar Bye Pass, Bhiwadi-301049 Rajasthan
NOTICE UNDER SECTION 13{2) OF CHAPTER Il OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WATH RULE 3{1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE
We, tha PME Hausing Finance Limitad (hemginafier refarmad fo &s ‘PNBHFL') had issued Demand notice Ui's 13(2) of Chapter il of the Secuntizabion &
Reconstruction of Financiaf Assets and Enforcement of Securily Interest Act, 2002, The said Demand Mofice was sswed throwgh our Authonzed
Cificar ta all below mentionad BomowersiCo- Bomowent Guaranions since your acoount has been classified as Mon-PertmingiNPA) Assats ag perthe
Reserve Bank of Incia’ Natienal Housing Bank guidelings due o non-paymend of instalments! interest The contenls of the same are the defauts
committed by you in the payment of instalments of prncipals, interast, etc, Fukher, with reasons, we believe tat you are evading the senice of
Demand Mofica hencea we are dong this Publication of Demand MNalica whach is glso required U's 13(2] of the said &t You ars hesaby called upon 1o
pay PMBHFL within a pericd of 80 Days of the date of publicaton of this demand notice the aforesald amount along with up-to-gate interest and
charges, failing which PNEHFL will take necessery sclionimassuras under all or any af the provisions of Zection 13(4) of the said Acl, sgainst all arany
one of mone of the secuned assats including laking pessesson of e secured assels of he borowers and guaranlons. Your kind attenbion |s insled 1o
provisions of sub-Section (B) of Section 13 of the of the Securitization and Reconstruction of Financial Assets and Enforcement of Sacurity Interest Act
2002 wheare under yau can lender!pay the anlire amounl of sulstandng dues ogelherwilth all cosls, changes and axpensas indurred by lhe PNB HEL
only till the daie of publication of the notice for sale of the secured assets by public auction, by inviting quotations, tender from public or by private e aty
FURTHER, vou are prohibited Uis 131 3} of the said Act from transfemring either by way of sale, leasa or inany otherway the aforesaid securad assels

NEWTIME INFRASTRUCTURE LIMITED
Registered Office: Begampur Khatola, Khandsa, Near Krishna Maruti, Gurgaon, Basai Road,
Haryana-122001,
CIN: L24239HR1984PLC040797
Phone: +91-7419885077; E-mail: newtimeinfra2010 @gmail.com; Website: www.newtimeinfra.in

NOTICE OF EXTRA ORDINARY GENERAL MEETING AND E-VOTING INFORMATION

Notice is hereby given that the 01% Extra-ordinary General Meeting ("EGM") for the Financial Year 2023-24 of
the Members of Newtime Infrastructure Limited ("Company") will be held on Thursday, 21 of December 2023
at 12:00 Noon (IST) through Video Conferencing (“VC")/ Other Audio -Visual Means ("OVAM") facility
without physical presence of the Members at a common venue, to transact the business set out in the Notice
of the EGM in accordance with the MCA General Circular Nos. 14/2020 dated April 8, 2020 17/2020 dated
April 13, 2020, 22/2020 dated June 15, 2020, 33/2020 dated September 28, 2020, 39/2020 dated December
31, 2020, 10/2021 dated June 23 2021, Circular No.20/2021 dated December 8, 2021, Circular No, 3/2022
dated May 5, 2022 and Circular No. 11/2022 dated December 28, 2022 ("MCA Circulars") read with SEBI
Circular No. SEBI/HO/CFD/CMD2/CIR/P/2022/62 dated May 13, 2022 read with circular no. SEBI/HO/CFD/
CMD1/CIR/P/2020/79 dated May 12, 2020 and SEBI/HO/CFD/CMD2/CIR/P/2021/11, dated January 15, 2021
issued by the Securities Board Exchange of India ("SEBI Circular").

Hapur Branch: Triveni Ganj,
Delhi-Garh Road,

%J dav i aser
Hamk of Baroda
g~ XN
POSSESSION NOTICE
Linder Fule 811} of Security interest Enforcement Rules, 2002
Whereas, the undersignad being the Authorized Officer of the Bank of Baroda under |
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security |
Interest Act, 2002 (54 of 2002) and in exercise of powers conferred under Section |
13012} read with Rule 3 of the Secumty Interest [Enforcement) Rules, 2002 issued a |
Demand Notice dated 12-04-2023 calling upon the Borrowar WS SKM Entarprises |
Prop Mr. Marut Garg 1o repay the amounl mentioned in the nolice being Rs. |
20,00,000.00 as on 12-04-2023 plus interest, other expenses within 60 days fram |
the date of receiptof the said notice.
The Borrowers having failed to repay the amount, notice is heraby given to the Barrower |
and the public in general that the undersigned has taken possession of the property |
describad herain betow in exercise of powers conferred an him under Section 13 and
sub Section {4) of the said Act read with Rule & of the security inferest (Enforcement) |
Rule 2002 onthis 23rd day of November of the year 2023.

Distt. Hapur-245101, U.P.

The Notice of EGM along with login details for joining the EGM through VC/OAVM facility including e-voting

i b ; . T ; : 2o
Er. Acpint Borront e B s s) Nt o F:pft’t:" [":f] Do, | has been sent on Saturday, 25" November, 2023 through e-mail to all those Members whose e-mail address Thee Borrower in particular and the public in general is hereby caufioned not fo deal with |
o] " MNo. Gugrartorfs onjages __MNotice | Demand Notice | were registered with the Company or Registrar and Share Transfer Agent or with their respective Depository the property and any dealings with the property will be subject to the charge of Bank of |
1.| HOU/DEL/ |Shilpi Gupta & Ramda Thomson Technologies, Vidya| WA |  SubDiviced, Unit 1g7.11-203] _Rs 83508581 Participants("DP") in accordance with the MCA Circulars and SEBI Circular, and the same are also available O Y = Ul R S P SRR AR
TE L AT f;?.?:{f‘;{’;f‘?ﬂf' 'LJZ’.,?” NE:UB}E‘E!'MET;EHE i Nr;';m“rf ',_.lﬁf,_, ED&?:" 'ff.i‘.i“f,m% e on Company's website www.newtimeinfra.in , Website of Stock Exchanges www bseindia.com and on the Biier xpa sas theraon Wl cale of payment. . ,
u[i:l h? Divided. Unit Number B/55, Over Nazud Fiat No B, Civl Station House No, 32730, Mauza Lal : .EI é Hurdred ﬁ: fhy website of Central Depository Services (India) Limited ["CDSL") at www.evotingindia.com. E?iaﬂr'::;iﬁ ﬁil:ﬁ;l;iﬂaIllié"l':lﬁ&gﬁﬁ:gﬂ;gﬂ;ﬁ;ﬁﬁf'iE-JE'TSEGlﬂH 13 of the |
| ;| AN M ar I || Ly [ Ih'-\-'n . . . . . . ¥ =2 v i '
FﬂhghgnLﬁ NeACan, ace L Banedu’ Shasyt e, B R . | i Soa T TLRE In compliance with the provisions of Section 108 of the Companies Act, 2013 read with Rule 20 of the
2lkaarg, Atshabad, Jiar varlesh 21O e L Companies (M t and Administration) Rules, 2015 and Regulation 44 of SEBI (Listing Obligati | DESEHIEMON S5 WIE FHOPSHTT
| MNHL/DEL/ [Neera] Neeraj H No- 240, Pockel B Dda, Platted Area, H.Ng-123, Entire 2nd [g7-11- Rs.21133048.06/- ompanies (Management and Administration) nules, and Reguiation 44 0 ISting Lbligations . - e p—
E 129211063 Dwark]a, 3,},;?":,_1-3_3mm Weel Dei. New Dafhi India HA Floor. Withour Roof Ll {Rupses Two Crora and Disclosure Requirements) Regulations, 2015, the members are provided with the facility to cast their vote lﬁglil‘lﬂednwﬂg:geu:Iﬁnmgiableuprgg;ﬁ-'g?naﬂerflal cum REE:#”T“'“;E“:;??
001, B.0.:|119075, Jai Enlerprises, 543 H Pace City 2, Sector 37, Rights, Aresa Measunng Ederven Lakhg Thirty electronically through remote e-voting (prior to EGM) and e-voting (during the EGM) through services provided (Double Storied) Part of Municipal No -37(Old), later on municipal no i |
Delhi Gurgaon,Haryana-122001 HMNo-123, Entire 2nd Floce, 322 S, Mt H.'WE."'[ Thiga Thousand by CDSL 4{3 Shops), Municipal |dentity number HPU/W-10/2343, House Number 2343
Withour Roof Rights, Area Measuring322 Sq. ML Block-H Mikaspuri, Defhi-110013 Farty Eight And Six ' towards Main Garh Road Southern Portion situated at Mohalla Laxmanpura, Garh
'-."|I-:35|:-Jri._DEJhi-11II'E1FE- Ashwani Sharma A 278, Madhu Vihar, Uttam Vihar, Naw Delhi, Delhi-110058 Jai Enlesprises, 343| Passa Only as on The remote e-voting period will commence at 09:00 AM, Monday, 18" of December 2023 and ends on Road, Hapur Distt. Hapur belonging to Mr Sunil Kumar Garg, Bounded and measured |
Elilpmeﬁﬁgffﬁgﬁi .'icagf;?ﬁquﬁ?gir: é,fﬂ,,;:‘ ;L?Hq E;,;;E éﬂﬁﬁ:ﬁ?ﬁ%ﬁgﬁ'ﬂ: ':f; '.',LE:_?EH rw:i‘ 07.11.2023 5:00 PM on Wednesday, 20" of December 2023. During this period Members may cast their vote as under- East- Makan Smt Narmada Devi, now propery Sushil Kumar and Mahesh |
123, Enfina 2nd Floor, Withour Roof Rights, Area Measuring 322 Sg. M. Block-H i ,.Lasp.ﬂ Dzlhi-110018 Yashoda H Mo electronically, E-voting by electronic mode shall not be allowed beyond 5:00 PM on Wednesday, 20" of Sharma, Badhau Sarak 15 wide, Bhuja 25'-6" & 3'-4.5" & 17, West-Sampatii Trust Suraj|
;;:.n F-nrﬁkwelr%“da Elnusﬁ Areq J;E.Elrksﬁ i;ar-arm;? Em’t‘ 'i".lr—c.l[g_'lFJhl rulr-l-:.nu1 ﬁnelm 10075, H.Mo-123, Entire 2nd Figor, December 2023. The e-voting module shall be disabled by CDSL thereafter. Mal Maheshwari, now property of phookwati and Tulsi Das, Bhuja 6267, Morth:- Shesh |
fthour Roof Rights, Area Measurngizz 5o, Vikaspuri, Deki-110 . o Bhag Mikivat Anil Kumar, Badhau Makan Roop Ram Sharma Bhga 26'-1, 14", South:- |
3.| HOL/NDI/ [Jahnavi Aurora £-48, Graund Floce, Sun Gily,Gall Caurse] WA | Apariment No -1904, |14-08-2023] Rs.2670438.221- The Members who have cast the_lr vote by remote e-voting prior to the EGM wguld not be allowed to vote at Sarak Sarkari Garh Road. Biwia 31-6"
0317/3642 |Road, Sector-54, Gurgaon Haryana, India-122001, Urbane Tower-29, Lofus {Rupees Twenty Six the EGM through VC/OAVM facility. Once the member cast vote on a resolution, the Member shall not be - - ;
42 B.0.: El'i:[lﬂ 1="(]*D ﬁffr:{mﬂ HJli'[‘ "-TEELB_F Mar ki I:J"tﬂ 1 ESdTIJUldIﬂﬂL C**E-'-'-' Boulevard, Group Tl.l._laxr- Se'-?:rdy allowed to change it subsequently, Detailed instructions for remote e-voting, joining the EGM and e-voting Date : 23-11-2023, Place : Hapur Authorized Officer, Bank of Baroda |
elfl= TN, Aparment Mo- e atus Soulevard, LFoug i cusand Four : ; ; ; ;
i NOIDA Howesing Plal h.-: Gh-003, Situated Al Sactor-100 Maida, Uttar Pradesh H%"&Tﬁ%i:ﬂ:ﬁnﬁh' Hundred Thirty Exghl during the EGM is provided in the Notice of EGM.
201301 Asha Aurora E-48, Ground Flocr, Sun City, Golf Course Road, Sector-5d, e\ - Son st | e S TWuty- Tom The voting rights of Members shall be in proportion to the equity shares held by them in the paid-up equity PUBLIC ANNOUNCEMENT
Gurgaan, Hary 1, Aparimeanl Mo-1904, -28, pulevard, ety J Paeta Onl . , \ .
Hausing| ot oG D03, Slsated AL Secior-100, Nokia, Utar Pradeeh 201501 | _ Pradest-201301 14082023 share capital of the Company as on Thursday, 14" of December 2023 (‘cut-off date’). (Reguiation 14 of the Insolvency and Bankrupicy Board of india
4,| 00166660 [Sandeep Kumar Singh Piol No-5/1613,51, Sactor-] nA | PlotMNo-51613.5f [14.08-2023] ReB40518.21- Any person, who is a member of the Company as on the cut-off date is eligible to cast vote on all the (Volunfary Liquidation Frocess) Requiatians, 2017)
002082, fﬁt’ﬂ;ﬂéﬁﬂﬂ;i'.;'FE.EZ??SH?E:.?@E-Eﬂ}?ﬁg;ﬂﬁ"ﬁ' “%i‘%&iéfﬁ”ﬂﬂ'}?‘ ;;15%?&%‘:_‘;—3:‘; resolutions set forth in the Notice of EGM using remote e-voting or e-voting at the EGM. A person who ceases FOR THE ATTENTION OF THE STAKEHOLDERS OF
HEl:I:ltrA 1. Secior 'f"'-"a.s-'l.al ‘Ghaziabad, Utar Pradesh-201010 Anil Pradesh india-201014 Hundrad Eighieen to be a member as on Cut-off date should treat this Notice for information purposes only. . NEWGEN PAY HEHT GATEWAT PRIVATE Lll'qllITEiilI
Kumar Singh Plo! No-31613,5f, Sector-d Vasundhra, & Twenty e Fiaess A person who has acquired shares and becomes a member of the Company after the electronic dispatch of StMo. PARTICULARS DETAILS
Ghaziabad, Utter Pradesh, Indis-201 014 Only as on 14-08-2023 : : : . : i !
. o - - - notice of the EGM and holding shares as of the cut-off date, may obtain the login ID and password by sending 1. |Name Of Corporate Person | Newgen Paymenl Gateway Private Limiled
G SUABDIAW | in n EANIOI £, e ey SN Py (| GROCH RenetEEl 12007202 BeAHN a request to CDSL. However, if the person is already registered with CDSL for remote e-voting then the existin 2. |Date Of incorporation Of Corporate | 12/082013
004763, |Delni-110034 Hindustan Thompson Assoclates Pyl Homes Jaypes Green {FRupeas Twanly q ' ’ P , y reg 9 9 TR
B.O.: IEI‘.l_'i__L.l:,"!,':_'nga'l.-'|I'.arl Egﬁ?_\. gi:.l-lr; ef.lﬁ“l“"" uﬁr.nu.tj:: .:unl.:r_.m_ Snets Cliv Gautam Seven Lakh user ID and password can be used for casting vote. 5 '-!.u;'l-nr:,.- T T G — | e AT
ot = \ I - T ) ) ) ) ) . ) ] | H i) [ d = 1
NOIDA | Elu"n:lh.agar Ui Fradosh 201307 Thau Monl. E;du:lr hlﬁ?:l&gggx Fuﬁu_ugﬁnHPf&l;aLM Members who are holding shares in physical form or has not registered their e-mail address with the Company/ |Persont ks norapoes / Pegistsnad: | ] amg .
Baorah Flat No.32, Raja Enclave, Road Mo+ Pilampura, Delhi-110034 G099, Greaninas! TROEHFeY | Eleven And Minety Depositories, can obtain login credentials for e-voting as per the following procedure: 4. |Gomorate kentity Number / Limited | U7 290001 2013PTC257716
Homes Jaypes Green Sonstz Cily, Gaulam Busdh Magar Litar Pradesh-201 307, Sushma Six Paisa Only as . ) ) . i . , Liahlity Idertity Number Of Comparate
Malhotra 71, Raja Enciave, Road Ne-84, PRampura, Delhi-110038, G089, Greenarest an 2807-2023 1. For members holding shares in the physical form, kindly provide your name, folio number, e-mail ) F
Homes Jaypee Graen Sprots City, Gaulsm Buddh Nager, Utar Pradesh-201307 address to be registered along with scanned copy of the share certificate (front and back), self-attested |Parson : | .
6./ NHL/MOI/0 [Pankaj Singhal A-7Z Remprastha Calony, Po CﬂFl"'j'?"| NA |Gaur City Cenltra (Fifth |13-07-2023| Rs.3137829.22 scanned copy of the PAN Card and self-attested scanned copy of Aadhar Card by e-mail to the Company 3. |Address Of The Registered Office And | -89, Block G, Inderpur, New Delhi - 110012
119/63615 | Nagas, Ghazabad, L. P-201011.Rajghani Canvas Udhyeg, Floor), §,0-5104, Gaur (Rupees Thirty One at newtimeinfra2010@gmail.com Principal Office (i Any) OFf Corporate
qril!liii?.i: Graund Flacr, 43 Pul Mithai, Azad Marked, Dalhi-110008. Gaur Eil-,r'ﬁﬂi %?E'F Eutﬁgr-lﬂ- L?a Tﬂing Ee-ﬁzr e | Parson _
Centre {Fifih Floor), 5,0-5104, Gaur City Cenire, Plot No-C-1-A/Gh-01, [ 1-halan-01, Lar Lay, nousand et 2. For members holding shares in the demat form, please update your e-mail address through your G |Liquidation Commencement Date OF 1
Gaur Gty Seclor-4, Na Na, Near Kishan Chowk, Greater Nokda, U, P-201310. Sunita| Sector-4, Na Na, Near Hureired Twery respective Depository IgDarticipants P paatey any Eﬂr”"mp nend PRYNING 40, el
Singhal 4-72 Ramprastha Clony, Po Chander Nager Ghaziabad, U P-201011.Gaw| Hlsl-ﬂﬂr'jl';hﬁﬂk- Nine And Twenty : e e |
City Centre (Fifth Fioce),5,0-5104, Gaur City Cenire. Plot No-C-1-A/Gh-01, Gaur City) =08 57 ﬂuﬁcﬁal*ﬁar Twa Paisa Only as It you have any query relating to e-voting facility, please contact CDSL or send an email to A Ll AT IMENIE, Deepak Kumar Goyal
Sector-4, Ma,Na Near Kishan Chowé, Greater Noida, Utlar Pradesh- 21310 ragesh-cU1d 0 on 13.07.2023 www.evotingindia.com or call 1800225533, Tedephone Numbar And The Rve: Flat na 104, Sheidhier Apartment 8845,
7.| D0056660 [Manish Kansal & Vinod KumarRahul KansalShashi] na  |Flaton FF 868 on Pat of [13-07-2023]  Rs.A7T1552.71- o . . . Registration Number Of The Ward no 6, Mehrauli, New Delhi - 110030
003383 & |Gupta Flat On Ff Only On Piat No. 868, Sundram Colony, Plal cn 858, Sundram {Rupees Saveriomn The results of the e-voting will be declare within 2 working days from the conclusion of EGM and the results Liguidsinr Email it ca deepak mba@Egrmal com
I;'ﬁ';':%" Meenut, Uttar Pradesh, India-250001H No- B40, Sundram, Calorry Revenue, \ilage- Lakns Seventy One so declared along with Scrutinizer's Report shall be placed on the company's website and the website of Stock Contact Number: 0000045304
17 éﬂ 1 Rashi Magar, Meerut, Uttar Pradesh, India-250001 M3 Malyana, Rishi Magar i ::Ir-m%;'lﬁ F'I:::u!‘. Exchange (www.bseindia.com). IBBI Regn. No.:
g Dreldic |img - 5 T ¥ Lo 3 in ¥
MEERUT |Chicdhe Lat "_"ﬂnera.:-mreumll.’l Khair Nagar, Pather Walan, Digt- Meeeul, Utiar Seuanly Ore Paisy By order of the Board of Directors IBBYIPA-001/19- PO2490/2022-2023114143
& DELHI [Meent, Uttar Pradesh-230002 Fradesh, inda-250002 Ciniv) &5 on 13.07.2023 ) o Address for cormespondence:
_ : . L — For Newtime Infrastructure Limited . kit ;
3| HOU/NOVY |Sunil Kumar Bhatia F-%32Lane F-0, Block -FKrshna| NA | Block-B(Tower2), |14-p8-7023] Rs.10406964.55 Fiat no 101, Shricher Apartment B8B4/5, Ward
0915/2423 [Nagar, Delni, India-110051 Block-B | Towes-2),11,1103, 11,1103, Lotus lske. (Rupees One Crare Sd- no 6. Mehiraud, New Deli — 110030
54, B.0. :-'3"'('-'5 :'fr'?-aE]“b”:ir'*ghsfﬁ':;'%g‘f"ja U'I'-:'E'E; F'g?'j‘%m- Plot Me-H-10, Sectar- TFhD-JF :_athE_-x Raj Singh Poonia Email id: cadeepak mbag@xgrmal.com
ndia-20 Urmila atig F-9032 Lane F-0 Block - g ] a . . 1 - T 1 - =
NOIDA £ krishna Nagar, Delhi, India-110051 Block-8 | Tewar- o 33':] TEI;IG ué!;;,_q H..n.fﬁag%y'ﬁu Place: Gurugram (Managing Director) a'. Last Date For submission Of Claims | December 15, 2023 :
21111103, Lofus Isle, Plot No-10. Sector-98 Neida Utiar radesh, India-20130 And Fifty Five Paisa Date: 26.11.2023 DIN: 09615705 Nolice Is hereby given that the Newgen Payment Gateway Private Limiled has commencad
Pradash, India-201201.27, N Park Opp Secior-3 Rajendra Orily a8 on 14-08- ae: 2o.11. volurtary Bguidation on Movember 16, 2023,
Park, Sahibabad, Uttar Pradesh-201005 2023 The stakeholders of Mewgen Payment Gateway Private Limited are hereby called upon to
9.| HOU/HLD |Rohit Kumar Tesn Pani Dam Fulsunga Udham Singh| NA& Plot Mo 104, Khasra (p7-11-2023] Rs. 1157263.21 submit a proof of their claims, on or before December 15, 2023, to the liguidator at the
W/e22/9 quFrF UItarlguz'lar'd FE;L;H Chaljjhm FF-%-:un:ilnt T-EE'T = ” H:-EEI_?-'J I".E-'in (Rupees Elaven address mentioned aganst item 7.
EEE“;L 2Nl Lam, rus II'I"a ragur, Ligham Il'q agar, Utiara - FUSNAlyd \argan Lakh Fiffv Seven - |'r| financial i hha¥ ':'n': I | ol las leeErmnie m v Al il
i s Gy, o s oo LS Gt 1 Aee #5 1o BrRIGIoY fRifdies Branch Ofce: el s s b e st e
il B TI'IH.. dh S hM Ultarakhand, Igwara, lenhs drad Sixd - it i | ; g i .
bbbt :'F-ﬁa?f?a. Plﬁ:ﬁACh:uthﬁ'aLdnm 1IfTeear|.-"P.1rl.i%m.fd;j};:.n:L;qr?-.-,:,::-' Rudrapur, Lidham Hﬂ‘lﬁjﬁmgf cC ddh STCH 010 ¢ ¢ JEND, Mezzanine Floor, NE'-’_ _DUI'EIE Submission o false or misleading proofs of claim shall attract panaities.
Transit Camp, Rudrapur, Fulsunga, Udham Singh Nager, Udham Singh Nagar, P Sm_rFm r-lﬁ.ar ; Passa Only as on c I‘ B ‘[ H F. L. .t d Bhawan, Jhandewalan Extn. Date ; Nov 25, 2023 Deepak HuEar Goyal
Uttarakhand{ 263153, Plot No 104, Khasra No 35713 Min, Kaushaliva Green Colony,| Utarakhand, 263153 A1- - i g Place: Mew Dethi iquidator
Wilage Bigwara. Tehsil Rudrapur. Udham Singh Magar, Uttarakhand, 263153 e En an nme lﬂﬂﬂ'ﬂﬂ Sk E ;"':"?w E‘Iﬂihﬂfﬁll[:[][:i[-l!{ff':l. IBELTPA-D01/1P- PO2490/2022-202314143
10| HOU/LUC/ |Biswajit Biswas Shanti Vikar, Sithaura Road | Bareily, Piot On Part OfF, A1- R, 1431764.T3- ; R e —— m— . : .2 U= 3,
05229907 L'IlﬂfF’Jf-aE!f:“h 243001,87 Sdhauvra, Banailly Utlar Pradesh- i Hflsn; N 1?'75':’15%? W (Rupess Fourleen Lakh HEl 9 3% FIUSAT mﬁ Subsidiary of Central Bank of india |.E|H No. U65922MP1991PLC00642T
23001, Plot an Part of, K Mo 2731 Min, Adm 760 M CmEasur Thirty Oz Th 1 ) -
v vt g ety Sl R i, Banke Tt o s APPENDIX IV [Rules 8(1)] (POSSESSION NOTICE) For immovable property U.P STATE SUGAR CORPORATION LTD.
Wk b7 L S, U a0 o ol Bt FaurkdSeary | |Whersas, The undersigned being the authorized ofiicer of the CENT BANK HOME FINANCE LTD,, Delhi Branch, Under the byl gt e ch b b L
Pargana And Tehsi, Baredly, Barailly, U P243001 Humnrjlx Nagar | Bareify, ULP, 243001 :"'E‘:'E;’ffz':';!g“ Secuntisation and Reconstruclion of Financial Assets and Enforcement of Secunty Interest Act, 2002 and in exercise E'If powers : Emall : upstatesugarcorporation@gmail.com
Bangali Golony,Lalkuan Gaga, Nainital, Utarakhand- 262402, PRI conferred under section 13(12) read wilh rule 3 of the Security Interest (Enforcement) Rule 3, 2002 issued demand nolice Upon the | [pag o~ PC/SSC/CHHATA/ 1,108 Dated : 25.11.2023
11] 00016710 [Krishan Dutt Sharma 315 Kautilya Apit, Sec-6,[amit Plot Ne-C-15F F . Mild[13.07-2023] Rs.1161602.07 Borrowers! quarantors mentioned below lo repay the amount o CENT BANK HOME FINANCE LTD., Delhi, within &0 days from the Inv n of EPC e-Bij
007748, |-asundhra, Ghazisbad, Uttar Pradesh-21012 Krighan|Sharma Cfiﬂenfr-""_i“i- 'f?l-lll’l_ﬂljfa- (Rupees Eleven date of receipt of the said notice. The Borrowers having failed o repay the amount, notice is hersby given to the borrower and the
B.0.: g:::::?ﬁ lr,:h}:m: }::Egarm'f i”,;,ﬁ;";f ’13;;'1,1-5‘,:‘.‘;* ﬂf:u,'f b Pmﬂgﬁ,ﬁ”ﬁa L;;’;f;"é‘ ‘E:::E pubilic in genaral that undersigned has taken possession of the property described herein below in exercise of powers conferred on
DELHI | Ghaziabat-Uttar Pradesn-201012 Amit Sharma 144, |Mid Comgiax Vasindhra, Ghazatias- U Pradesh | Hundrad Twa And me under section 13(4) of the said Act read with rule & of the said rules on the date mentioned against the account . The borrowers! TR R A T AR gy
Fatak Wali Gall, Defhi Gate. Dei-110006 -201012 Amit Sharma 144, Fatak Wak Ga, Delni Seven Paisa Onl quarantors in particular and the public in general & hereby cautioned nof fo deal with the property and any dealing with the propery - i -
Eﬁ#ﬁ“&lﬁfﬁ’ﬁ'}“ﬂ*{:f“p’ﬂ;ﬂ1“5“5?.:“15 4| as on 07-11-202 will be subject lo the charge of the CENT BANK HOME FINANCE LTD., Delhi for the amount and interest thereon w.e.f. NPA Date UPSSEL annuls me pm-r;eas nﬂmntatlurr nf E-EIH:I foresta hi |5h|n g
12] HOU/BHI |Sunil Kumar Figt Mo F501, Krish Vatka, Bhiwadi, Alwar, | Sunil Fial- Daffodil E-I08, |18-08-20231  Rs.1069500.82 06.09.2023 _ aforesaid plant published on 17.10.2023. ,
1118/6033 I:Egjus:haugl-m1D1B.Fl?l-aaﬁndil.' E-Id.‘:-d. Féau-.lg Flaar, |Kumar FIF-:mti-l FI'?T' 'Ellmaxe :F;uLaec—EEigrq;ean 5 Name of the Notice Date AR UPSSCL invites Engineering, Procurement and Construction
: maxe Hanorma Cily-Homes®. Village- Banbeerpar, |& Yamini  [Panarma Ciy -Homes" Lakhs Sty Ning ; il -hi i iceioni
g:ﬁ 'I.E.r flii Bhiwads, Tensi-Tiara, Diirict-Aiwal R@sthan-301013,|Sharma. | Wllage. Banbesrr, <lapudy Kt \, | Borrower/Guarantor Description of the Mortaged Property Date of Damand Noti (EPC) e-bids for supply, erection and commissioning uf 3000 TCD
EL-.NDF ?‘céfﬁH?ﬁ aa-[arqh;ava Fusrhaﬂﬂ FEmtﬂnlg‘*ﬂfg it o, F501 EbinTd Ter:irl-ﬁiara i Hundred rpe.u::_f rj?‘ & Alc No. Possession (expandable to 4900 TCD) Sugar Mill Plant with Civil Works at
Lith W £lhi- 110044, Yamini Sharma o FS0, | s . shricl- Alwar, Ighty Twa Paisa Only | § iabin ictri i i i
Krish Vatka, Bhewas, Atwar, Rajasihan india- 301018 Flat E.::’:;;ﬁh Mokt bl 1. |Mr. Pravin All that part and parcel of the Property Consistng| 4gipamgag Rs.8,08,724)- Chhata, District Mathura, (U.P.) unit. The bidder will also operate and
ﬁiﬁ.f.:"' £ A4, F.Eu sih I:-—F Qo %Em_ pﬂf“f e Fllr “| Awar Rsjasthan - 201019, Fiat- Daffoall E404, dih Fioar, Omase Fanama Chaudhary & Mrs. [of H. MNo 75 Khasra No 53 Lohia Vihar, Village Rs.7,08,047/- maintain Sugar Mill for 03 (three) years from the date of start of
n;",';; ,;,,,a:"ﬁgjam,i';, f,:',-pﬁ';g H'ﬂf_h T"E. ﬁ'a.., Hlif;r.:i City ijes"-hllq?_ntwpuu E-r':wa'J TEI'$_|-.-T|_}E|'E|.P"$|.-Nn‘&l’.%}ﬂﬁ_‘."l&? - Reena Choudhary | Sihani , Parangana Loni, Ghaziabad, Utiar Pradesh TntlaF Rs.15,17,7T11 commercial production as per the Bid Document. Bid Document
Maya Puri, Delhi, Contonment, SouthWest Dethi- 110064 |- 301013 Hno-A.75, Han Nagar, Maya Pur, Deli, Contorment, Delhi- 110054 Loan Ajc No. : Boundaries:- On The North - By Road, On The South 20.11.2023 + interest & other containing details of scope of work, eligibility criteria, technical
Place : Delhi, Dated : 25.11.2023 Sd/- Authorized Diflcer, for PMB Houzing Finance Limited 0603020000112 and |By - Others Property, On The East By-Wall Of Sai {E'H'I'I'Ibﬂiiﬂ] charges - if any amount Epe{tiﬁca[i““si other terms & conditions and draft agreemgnm ete
. |Mr. Alul Sharma & | All that part and parcel of he propery consisting| 0 Rs. 14.35.602 in. Bidders are advised to visit site to assess the actual conditions of
Mrs. Santosh (OF - HOeen o0 1, Tnea Noc 5. Saipa. VI 4+ inarest & othar the project site. Interested Bidders may submit their e-Bid on the e-
E“"“Ma : EE?F{E Ef":"ji'_‘l"'“* ;*ﬂa'- P;f”a;”’,“j_ﬂ'“é"”"dr?'sr_" charges tender website www.etender.up.nic.in as per conditions given in
Dgﬁaalaﬂ;jm;n-{ﬁﬂ . aiaa.i&;f PE:F D’;‘ n‘::hsuu_‘l'_l”h:_rg:l'l '4 Dnnth?:?*ﬁl:re 20.11.2023 - if any amount tenderform upto 02.12.2023 till 5:00 PM. e-bids shall be opened on
:'-.aq[.t:}ll Others Plot. On the West by Boad 8% (Symbolic) deposited 04.12.2023 at 12:30 PM. Managing Director, UPSSCL reserves the
; — - - - =t ; r rightto reject any/all tenders without assigning any reason.
Place : Delh, Date: 25.11.2023 Aulhorized Oficer, Gent Bank Home Finance Lid, Dalhi| | "B to rejectany/ gning MANAGING DIRECTOR
5 » - = BEFORE THE CENTRAL GOVERNMENT
dooll dAds Canara Iank Regmnal office SA E NOTICE (REGISTRAR OF COMPANIES,
I T T TUNT R O L gt e = - . T F Brecies i L "
L NCT OF DELHI)

I e ] Civil Lines, Moradabad

E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002

read with proviso to Rule 8 (6) & 9(1) of the Security Interest (Enforcement) Rules, 2002

MNotice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the Constructive/ Symbolic/ physical possession of
which has been taken by the Authorised Officer of the Canara Bank., Secured Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is without recourse” for the recovery of dues to the Bank as per Demand Motice under
Section 13(2) & futher interest thereon, charges and costs due to the Canara Bank, as detailed in the table balow. EMD Increment Amount 10.000/-

26.12.2023 up to 5:00 PM. 27.12.2023 between 11:30AM to 12:30PM

In the matter of the Limited Liability
Partnership Act, 2008, Section 13(3) of
Limited Liability Partnership Act, 2008 and
Rule 17 of the Limited Liability Partnership
Rules, 2009

AND

In the matter of CRAFTFFOLIO STUDIO
LLP Having its registered office at E-1/
MALVIYA NAGAR, SOUTH DELHI, NEW
DELHI-110017 (DL) IN

......................... Petitionef
Notice is hereby given to the General Publig
thatthe LLP proposes to make application tg
the Registrar of Companies under section
13 (3) of the Limited Liability Partnership

Last Date & Time for Submission of
Process Compliance Form with EMD Amount

Date & Time of E-Auction :

(With unlimited extensions of 5 minutes duration each)

5. Name of Account/Borrowers/ Guarantor Description of Properties Outstanding | Reserve Price (ln Lacs) \Emp deposit Ale No. Act, 2008 read with Rule 17 of the Limited
No. and Branch Name Amount Earnest Money & IFSC Code Liability Partnership Rules, 2009 seeking
1. | 1. Mis Ansari Carpet Manufacturing Company, Near| 1. Residential Land and Building situated at vill - Alladinpur near Madina Masjid Dhampur Road Pragana Seochara, In the name of Rs. Rs. 48.49.000.00/- Alc No- ?r%::Emgt_'rog;%?fﬂ%ﬁg?;:giﬁid 2]::,?
Cheti Masjid, Dhampur, Bijnor, 2. Mobin Ansari (Partner) | Sh. Mustageem Ahmad, Measuring 117.70 Sq Mt, Boundaries : East : House of Shaeiful Hasan and Salavddin, West : House of | 1,12,18,683/- Rs. 4.84 0p0-| 2204209272946 Anv bereon whose interest s lik Iryt b
Slo Haji Mustakeen, Aladdinpur. Seohara, Dhampur, | Warisan Alladiya, North : Property of Mobin after that Dhampur Road, South : House of Shariful Hasan +intt. & IFSC Code: aﬁgcfezsgy theospe;opoes :; Crs]angee VO]? thg
E”"Dr'. i H1zlwana Parveen (Partner) .w"lu manin Residential Land and Euuldmg situated at vil — Alladinpur Near Madina Masjid Sechara In The Name of Sh. Mobeen Ahmad other expenses o 62,1.2,000.00/- CNRBO0002204 reqistered office of the LLP mav deliver of
Ansari, Aladdinpur, Seohara, Hampur, Bijnor, 4. Haji g ; y del
Measuring 7460 3q Mt., Boundaries : East : House and Shop of Salauddin, West : Madina Masjid and Shop of Magsood Hasan, Rs. 621 200/- to be delivered or send by registered
Mustgeem (Guarantor) Sio Abdul, Aladdinpur, North : Dh Road. South: H £ Must Ahrmiad J cause to be aeliverea or send by registere
Seohara, Dhampur, Bijnor s ol e et Wi S o b etk L post of his/her objections supported by an
Branch : Seohara Moradabad 3. Commercial Land and Building Situated at Village Salempur Jhilla Pragana Sechara in the Name of Sh, Mobeen Ansari Rs. 28,30,000.00/- affidavit stating the nature of his/her interesf
Measuring 755.84 5q. Mt, Boundaries : East : Land of Deapika Sharma, West : Land of Alka Rani, North : Land of Alka Rani, South : Rsg, 2.83,000/- and grounds of opposition supported by ary
Chhampur Moradabad Road affidavit to the Registrar of Companies, New
2. | 1. Mis Ganpati Crockery Emporium, Prop. Mr. Sachin | Land Building in the Name Of Mr. Sachin Agarwal Measuring 145.22 Sq Mt Situated At Mohalla Katra Puran Jaat Opp Masjid Near Rs. Rs. 94 45,500/ Alc No- Delni, 4TH FLOOR, IFCI TOWER, 61
Agarwal Slo Lt. Suresh Agarwal Rio 92 Katra Puran Jat| Gupta and Goel Mursing Home Moradabad 244001, Registered in Bahi No. 1, Jild Mo. 5854, Pages No. 263 To 280 Sale Deed No. | 1,19,63,291.49/- Rs. 044550, 8598209272046 NEHRU PLACE, NEW DELHI, DELHK
Opp, Masjid, Moradabad 244001 UFP, 2. Mr. Sachin| 10708 Dt. 21.08.2007 In Registrar Moradabad, Boundaries : East : Abchak And Then Hio Basant Lal and Shalini, West : Pvt. Rasta + intt. & IFSC Code: 110019 (DL), within Twenty one days of the
Agarwal (Proprietor) Sio Lt. Suresh Agarwal Rio 92 Katra | 11'8 Wide, North : Property of Harl Om, South : House of Shariful Hasan other expenses CNREO00B598 date of publication of this notice with a copy
Puran Jal Opp. Masjid, Moradabad 244001 LLP., 3. Mr. Mukul to the petitioner LLP atits registered office a
Agarwal (Guarantor) S/o Lt. Suresh Agarwal R/o 92 Katra the address mentioned below:
Puran Jat Opp. Masijid, Moradabad 244001 LL.F : H it - CRAFTFFOLIO STUDIO LLP
Ernch 40 chac Riad The statutory notice under Rule 8 (6) of the SARFAESI Act 2002 is a 30-day Sale Notice. Reqistered offos: E-A16 MALVIYA

NAGAR, SOUTH DELHI, NEW DELHI-
110017 (DL) IN
For CRAFTFFOLIO STUDIO LLP

Other terms and Conditions: 1. Auction/bidding shall be only through "online Electronic Bidding” through the website www.indianbankseauction.com. Bidders are advized to go through the website for detailed terms before taking part in the
e-auction sale proceeding. 2. The property can be inspected with Prior Appointment with Authorised Officer, on any working day during office hours (25.11.2023 to 26.12.2023). 3. please contact the service provider Mis CANBANK

COMPUTER SERVICES Ltd., Mr Sathianathan K M/ Mr. Ramesh T H, Contact No. 09480691777/ BBB0531165/ 0BO - 23469661/ 62/ 64/ 65; Email ID: eauction@ccsl.co.in. 4. For sale proceeds of Rs, 50 (Rupees Fifty) lacs and above, the SdH
successful bidder will have to deduct TDS at the rate 1% or applicable as on date the Sale proceeds and submit the original receipt of TDS certificate to the Bank. 5. All charges for conveyance, stamp duty, GST, registration charges etc., as Manoj Kumar Gupta
applicable shall be bome by the successful bidder only. 6. Authorized Officer reserves the right to postponel/cancel or vary the terms and conditions of the e-auction without assigning any reason thereof. 7. In case there are bidders who do not Date: 25/11/2023 Designated Partnef

Place: New Delhi DPIN: 01344761
Add: C-19, Kamla Nagar,
Agra-282005 (U.P.) IN

have access to thae internat but interested in participating the e-auction, they can approach concarnad Regional office who, as a facilitating centre, shall make necassary arrangements. 8. EMD amount of 10% of the Reserve Price is to ba
deposited by way of Demand draft in favour of Authorized Officer, Canara Bank OR shall be deposited through RTGS/ NEFT/ Fund Transfer to credit in account of Canara Bank (Majhola SME). 9. The successful bidder shall deposit 25% of the sale
price (inclusive of EMD already paid), immediately on declaring him/her as the successful bidder and the balance within 30 days from the date of confirmation of sale by the secured creditor. If the successful bidder fails to pay the sale price, the
deposit made by him shall be forfeited by the Authorised Officer without any notice and property shall forthwith be put up for sale again.

SPECIAL INSTRUCTION/CAUTION : 1. Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power
failure, efc. ) on the part of the bidder or vendor in such cases. In order toward off such confingent situation, bidders are requested to make all the necessary arrangementsialternatives such as back -up, power supply and whatever else required so
that they are able to circumvent such situation and ara able to participatea in the auction successiully.

Place : Moradabad

for any queres contact from Branch' Regional Office Moradabad

AUTHORISED OFFICER CANARA BANK

Date : 25.11.2023,

financi“.ep..in .. .

New Delhi



